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give herein below the details of the assets (immovable, movable, bank balance, etc.) of
myself, my spouse and dependants*:

A.  Detalls of movabile assets

(Assets in joint name indicating the extent of joint ownership wiil 2iso have to be
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Institutions And |~ o M3
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(i) | Bonds,
Debentures and :
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(vii} | Other assets,
such as values
of claims / ‘3\\/
interests '

Note: Value of Bonds / shares / Debentures as per the latest market valu= in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be glven.

* Dependant here means a person substantially- depencent on the income of the
amployee,
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[Note: Properties in joint ownership indicating the extent of joint ownership will
aiso have to be Indicated]

Sr.

Description Self

Spouse
ame

L Ne.
(1

Agricuitural Land 36125
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- Survey number(s) .
- Extent (Total An
measurement)
-Current market value
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Non-Agricultural Land S
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measurement) !
= Current market !
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Others (such as - \
Interest in property)

- {2) 1 glve herein below the details of my liabilities / overdues to public financial
institutions and government dues:-
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(iil} Government Dues:
{(a) dues to departments
dealing with government
accommodation

(b} dues to departments
dealirig with supply of
water

a\o\"’j/f’

N Ak

(c) dues to departments
dealing with supply of
electricity
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{d) dues to departments f
dealing with telephones ' )
{(e) dues to departments : L
dealing with government ‘\j,t Y-
transport (including -
aircraft and helicopters) A e
(f) Other dues, If any /

(b) (i) Incomie Tax including wad Yood)
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year upto which Weaith

it }Dw;o)

Tax retuen filed.] : Al e : i
(iliy Sales Tax [Only in T }
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business] S jE .
(iv) Property Tax_ :

C.  Personal Detail

< GPF/CPF/PRAN No, :- ”0154036 %¥ .' l
e - =l
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(Full Name e.g. B.A.S.-Bihar Administrative Service, ’(,)ég EMBLY ¢ cc;?e A
8.5.5.- Bihar Secretarlat Service etc.)

Home District i- Stencnpoply

I hereby declare that the above details are true to the best of my
hnwdaﬂgt and belief,
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Note: Please sign each page of the declaration. Asset declaration form
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in prescribed format.
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